-

53 Address by PAUSA 2,
I thank hon. Members for the inierest
that they have taken.

I can assure the House that when these
questions arise, we shall keep in view
this matter as to how we can serve the
interests of the cane-growers and con-
sumers. We shall always be watchful
about tkeir interests and shall do what-
eVer is necessary,

SHRI K. NARAYANA RAQ : What
about molasses and rectified spirit ?

st faafr frw - #1 owE wEEw o3z
AR Fo4 [F AN 7T FI9 F AT AF TAT
¥ ol w0 A qarn WA 4 e
1 AATN FCA &, aTfw I AT 19 qAT F a15
&5 e (Tar wm@ 7

ot TEESA AHA WAL A AT &
HeAT BHWT AT AmifAEa ¥ E 1 3A &0
wififma 29 FF § 7 FT Ea

11.56 Hrs.
ADDRESS BY THE SPEAKER

MR. SPEAKER : Before 1 2o on to the
next item, I have to make a few obser-
vations.

We are going to adjourn sime diz today.
There are a number of motions which
were very important and which ought
to have been brought during this session
for discussion as members were verv keen
that they should be discussed. But we
could not take them up as because of the
emergency a number of  other Bills and
Motions came up. So when we com-
mence the next session, all these pending
motions which still carry their value at
that time will be brought up. Members may
pleasc rest assured about that; we will
try and accommodate them.

AN HON. MEMBER : What about

questions ?

MR. SPEAKER : The rules will apply.

1893 (SAKA)
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SHRI B. P. MAURYA (Hapur) : Will
the next session be a budget session or
a short session ?

MR SPEAKER : What does he likes?

SHRI B. P. MAURYA : If UP is going
to the pells, a short session.

MR. SPEAKER : The second thing is
this. 1 have a right to advise the voung
members. In this particular case, I am
referring to Shri N, N. Pandey. He was
quite angry and in his anger threw away
some books. Perhaps nothing could pre-
vent him from doing that, But we are
quite a mature House. We should avoid
such outbursts. ,These do not add to the
logic of the case or argument. You have
a very fresh example. The Pakistan re-
presentative in the Security Council, who
now happens to be the President of that
country, just rushed out tearing
the Charter and throwing it away. But
still that did not add to the logic of his
argument.

after

SHRIT NARSINGH NARAIN PAN-
DEY (Gorakhpur) I am sorry this
happened. 1 did not mean it.

SHRI B. P. MAURYA : It was because
of that that he has become President.

1 hope my hon.
him. We do

MR. SPEAKER :
friend is not infected by
not want to show that immaturity in
our legislature which displayed
by him there. We all vondemn it and
we should not allow it to happen in our
House.

was

Thirdly, before I leave the Chair—the
Deputy-Speaker will be taking over now
—I wish to avail of this opportunity to
thank all the members of the House for
the great sense of patriotism and unity
shown in this hour of emergency. I can
safely say that during all these years that
1 remember, Parliament did not show
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as much oneness and umty as was dis-
played this time Congratulations go o
the leaders of the Oppusition who showed
great farmghtedness and a very great patri-
otic approach to the pioblems that arose
and a gnat spint of accommodation

12 Hrs

Also, the greatest credit goes to the
Prime Muuster and her colleagues Duw-
ing all this time, she was all the time re-
sponding to the wishes of the Opposition
She rose above everything clse and she
showed, 1n an hour of crisiv, great patn-
otism

1 can also express our sense of gratitude
{0 our armed forces the jawans As a
matter of fact, the armed forces, the jawans
the Mukti Bahini, the Members of Parlia-
ment, the pubhc—they all showed oneness
and unity at this hour of .risis and our
thanks, gratitude and congratulations go
to them

Thank you svery much

SHRI B P MAURYA We thank
you also
MR SPEAKER I am one of you

| do not emclude mysell I was telling
Mr Chavan the other dav 1 was add-
resting a meeting of students, and one
student rose up and asked me, *“What
is the difference between a Mimster and the
Speakér 7' 1 smd, inmde the House, the
Speaket 18 Speaker, and a Mmster 18 Just
an MP Outside the House, the Speaker
is an MP, and a Mmnwter is a Minswter.
So, el of us are MPs first and then any-
thing cles

1 thaok you very mwuch

DECEMBER 13, 1971
1203 hrs

Santhals s Purnea 56
District of Bihar
DISCUSSION RE STATEMENT ON
REPORTED KILLING OF SANTHALS
IN PURNEA DISTRICT OF BIHAR

MR SPLAKER We now take up
the next item 1 am very happy that we
are able 10 have some time to have a dis-
cussion on this This 15 an important
subject for discussion  So much brutality
and kiling of the santhals 1 am verv
happy that we found time for this

12034 hrs
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CHAIR)

SHR1 KARTIK ORAON (I ohardaga)
Sir I must thank the hon Mimster of
Parhamentary Affairs for having given me
this opportumity for discussing this im
portant subject and 1 am also gratelul
to the speaker who was so much moved
bv the photogiaphs that 1 showed him
I want to bring this matter to the House,
only because [ feel very strongly about
these things and | want to say that atio
cities of this nature should never happin
n Incia again as they are duogatersy to
ow tradiwon to ow high position m the

womity of natons
The House 15 <ewed of (hese inhuman,
brutal, hemous and hasly atrocities

that have heen perpetruted on the san-
thal tribe of Purnea district The Mini-
ster has, on the 29th November, 197!
given a statement, but } think 1t 15 far from
being complete Tlat js the reason why
I feel very happv to bem a position to
bring home to this house a vivid picture
of what, how and why thus has happened.

This House 18 aware that in the Fourth
Lok Sabha we hed been discussing the
atrocities apainst the Scheduled Castes,
burnmg of small children and boys, attackmg
marriage parbes of Scheduled Castes, rape
cases agalost members of the Scheduled
Castes and Tribes, 18 short, wedker soctions
of the people Thus i1s nothing new, Bat
this bas far suzpassed sll the previous



